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INTHE CENTRAL ADMINISTRATIVE TRIBUNAL 	HYDERABAD BENCH 

AT HYDERABAD 

OR 932/91. 

Narasjmha S/o Mailaish 

Narasimha S/o Bhunfiah 
L 

Pandu 

Ct. Sailao 5/a  Rajiah 

Mallajah 

P.Raju 

7,, R.Shankar 

B. Sailco S/o Pochaia 

9. iI.Krjghna 

1Q.Prabhu 

11 .8 .tlSohar 

12.Krjshna 

13.R.5.Mohan Rao 

1 4.Bhikshapathy 

15.Ejlajah 

1 6.Shankarajah 

17.T.Prabhakar 

1 8.Uenkatajswamy 

1 9[1 .Kjstjah 

20wP.Lakshrjah 

21 .G.Rarnuju 

22 .P .0 ha ndra jab 

23.R.S.Appa Rao 

24.T.K. Subrahmaniyam 

25 .B.Chandraxah 

26.G.Rarnachandar 

Dt. of Order:31-1-92. 

27 • George, 

28.T .Satyanarayana 

29.G.Yadagiri 

30 .Sar aswati 

31 .Gowri 

32.Shyarn Rao 

33.B.Mathai 

34.Narasirnha S/a Somajab 

35.5rinivas Reddy 

36.Ashok 

37.M.Raja Reddy 

38.,3.Ramulu 

39.8.Prakash 

40.G..Balaiah 

41 .B.Shankar 

42.Bhagavandass Soni 

43 .Moses 

44,M.A.Khan 

45.N.Narasjrnha S/o Balajah 

46.K.Shrivarajam 

47Jid.Shariff 

48.Bhaskar 

49.Narasimha S/o Papaiah 

SO .S.Kisttaiah 

.Applicants 

Us. 

The General Manager, S.C.Raiiway, 
Rail NiJ.ayani, Secunderabad. 

The Divisional Railway Manager (Meter Guage), 
S.C.Rlys, Hyderabad Division, Secunderabad. 

The Divisional knginear, (Special Works)i\(ffieter Guage), 
S.C.Raitway, Hyderabad Division, Secunderabad. 

The Assistant 	 (Meter Guage), 
S.C.Railway, Hyderabad Division, Secunderabad. 

The AsajEtant Lngineer, Water Works (Meter Guage), 
S.C.RaiJ.way, Secunderabad. 
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Veerappa, S/a Senqappa, aged 40 years. 

Balaram, 5/0 Narsimha, aged 40 years. 

.Respondents 

Counsel for the Applicants 	: 	Shri K.\J.P.RaghavaRao 

Counsel for the Respondents : 	Shri N.R.0evrai,5.tWG½i 

COR AN: 

THE HUN'BLE SF4RI R.BALASUBRAMANIAN : NEMBER (A) 

THE HQNE3LE SHRI C.3.R0'y 	: 	MEMBER (J) 

(Order of the Division Bench passed by 
Honble Shri R.Baiasubramanian, Member (A) ). 

This application is filed by Sri Narasimha S/c Mallaiah 

and 49 others against the General 11anager, South Central Railway,. 

Secunderabad and 6 others. Intact the prayer in this applica—

tion is to direct the Respondents to correct the revised sonic—

rity list dt.14-8-91 and to fix the senioirity of the applicants 

on the basis of the dates on which they attained temporary status. 

The applicants relied on a judgment of this Tribunal passed in 

Oh ag/eg. 

Respondents have Liked a counter opposing the application 

vehimentiy on the grounds that their code Rules have not been 

modified and thattheapp1icants are not7parties to the earlier 

cases decided by this Tribunal. 

We have examined the case and heard the counse,JR for both 

sides. The two objections raised by Sri N.R.Devraj, learned 

counsel for the Respondents can be easily over—t4. It is 

settled law that the judgment given in one case shall be 
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equally extended to all similarly placed parsons. It is also 

not disputed that the decision in O.A.89/89 applies to this 

wL 	 Zd 	 tz T-4aA..4 óaoZct. 

case. Such being the position we give the same directions to 

the Respondents in this case as in the ca•e of OR 89/89. 

Accordingly we direct the Respondents to fix the seniority of 

-------------- 
the app licants 	

--- 
 ----- porar. 	 ej ,r 

criteri" With the above directions the application is 	- 

disposed-of with no order as to costs. The Respordents shall 

' carry out this exercise within a period of tiyc months from 

the date of receipt of this order. No order as to costs. 

 

(R.BALASUBRAMANIAN) 
Member (A) 

(c?J.noy) 
Member (j) 

Dated: 31st 3anuary, 1992. 	Deputy Regist 
Dictated in Open Court. 

avl/ 
To 

The General Manager, S.C.Railway, Railnilayam, Secunderabad. 
The Divisional Railway Manager (Meter Guage) S.C.Rlys, 

Hyderabad Division, Secunderabad. 
the Divisional Engineer, "(special Workk) (Meter Guage) 
S.C.Rly, Hyderabad Division, Secunderabad. 
The Assistant Engineer (Buildings) (Meter Guage) 
S.C.Railway, Hyderabad Division, .Secunderabad. 

The Assistant Engineer, Water Works (Meter Guage) 
S.C.Rly, Secunderabad. 

One copy to Mr. K.V.P.Raghava Rao, Advocate, 
4-84, Geethanagar, P.O. Malkajgxri, Hyderabad. 

7.One copy to Mr.N.R.Devraj, SC for Rlys, CAT.Hyd. 
8. One spare copy. 

pvm. 
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TED BY 	 QJNPARED BY 

QHECfl. BY.. 	 AOPPDVED BY 

ii; THE CEMTPAJJ ADMJNIsTpATIVE TRIBUNAL 

HYDERAE.zj? BENCH AT HYDERABAD 

TEE HCN'BLH MR. 	 :v.c. 

THE HCN'BLE NR.R.EA1iASU3F4JJIAN:M(A) 

THE HON'BLE MR.T1

AND 

ANDRASEKEAR REDDYs 

THE HONtBLE MR.C.,J,RQy ; MEMBER(JtJDL) 

D2'.TED: 3) J .-.1fl92 

(WTPtTTJ1JGMENT. 
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T04..Nc— 	• W.PNo-; 	 ) 
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• 	 Adrri tted and intenrn direct! ns 
issied.  

All .ged 

Disposed of with directions. 

Disrniss,pd 	 • 

/ 	• 	
.. 	 Dism94ed as Withfrawn 

DisnAssed for 1f jult, 
1 	• 	 • 	

• 	 Ordered/ Rejected 

Nc order as to 003ts 

	

PV / / 	• 	 • 	 :- 

	

( . • 
	 I 	 • 	

tr 

DhSPArcHZJ 

LYAp.1 

t 




